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Given the Dressure on prices and the 
of high Uqiiddity in the 

jr# ftha Reserve Bank’s Re
port obsarves that the extent of re- 
O0u n e to deficit financing < needs to 
be limited by carefully estimated re
quirements of the postulated increa
ses in real national output. In this 
context, it also calls for continued 
reliance on a policy of credft res
traint, consistent with the need of 
ensuring a credit facilities to the 
productive and hitherto neglected 
sectors of the economy.

The Government is in broad agree
ment with the Reserve Bank’s obser
vations on deficit financing and 
credit control. Among specific mea
sures to contain deficit financing in the 
current year, mention may be made 
of recourse to additional taxation of 
Rs. 171 crores in the Central budget 
for 1972-73, disciplining of States 
in regard to their overdrafts from 
the Reserve Bank, exercise of res
traint in respect of non-Plan expen
ditures and the record level of mar
ket borrowing imdertaken by the 
Central Government in the course of 
the current year.

Export of Hiiman Hair

•476. SHRI DHAN SHAH PRA- 
DHAN: Will the Minister of FOR
EIGN TRADE be pleased to state:

(a) the value of human hair ex
ported to foreign countries during 
the last two years in the Indian cur
rency; and

(b) the estimated export thereof 
during financial year 1972-73?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI A. C. GEORGE): (a) Exports 
of human hair during 1970-71 and 
1971-72 are valued at Rs. 195.85 and 
Rs. 121.61 lakhs resi>ectively.

(b ) Exports during the current 
year m  estimated at Rs. 50 lakhs.
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lAm of nwelcn Ezcluuire 4 
srepatrlatlon of Indian citisens 

Uganda

*478. SHRI NIMBALKAR: W Bl
the Minister of FINANCE be pl BMiil 
to state:

(a) whether Government 
aware that the Rupee balance in th » 
free market of Hongkong rose 
preciably during the repatriation o f  
expelled Indian citizens froW  U| 
da; and *

(b) how- much foreign e x d u m ^  
Government have lost on ttUt 
count?
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THE MINISTER OF FINANCE 
 ̂(SHRI YES^WANTRAO CHAVAN); 
<a) Governii^ent have received re
ports which would suggest that one 
-of the contributory factors affecting 
the free market rate for rupee in 
Hong Kong during October and N ov
ember this year might have been 
the demand generated by persons ex
pelled from Uganda.

(b) By the very nature of these 
- transactions—which are illegal and in 
contravention of the exchange regu
lations—it is difficult to arrive at any

• estimate.
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Increase in export eaming^s from 
Cashew Nuts and Cashew;-Shell Oil

*480. SHRI PAMPAN GOWDA: ' 
Will the Minister of FOREIGN 
TRADE be pleased to state:

(a) whether there has been an in
crease in the export earnings from  
cashew nuts and cashew-shell oil; 
and

(b) if so, the extent 
during last two years?

of earnings

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI A. C. GEORGE): (a) and (b ) . 
Exports earning from cashew kernels 
during 1970-71 and 1971-72 were 
Rs. 52.06 crores and Rs. 61.73 crores, 
respectively. During the same period 
cashew nut shell liquid exports were 
of the value o f Rs. 78.62 lakhs and 
Rs. 62.41 lakhs. Thus, there had 
been an increase of 17.6 per cent in 
the earnings from Cashew Kernels 
and decrease of 16 per cent in the 
earnings from Cashewnut shell liquid.

Talks between India and U.S.S.R. for 
improvinff economic relations

4450. SHRI D. K. PANDA: Will 
the Minister of FOREIGN TRADE 
be pleased to state.

(a) whether talks were recently 
held in New Delhi between India 
arid Soviet Union for improving eco
nomic relations with that country;

(b) if so, the salient features 
the discussion; and

(c ) the outcome thereof?

of

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(SHRI A. C. GEORGE): (a) to (c).
In pursuance of the agreement signed 
between the Goveriiments of India 
and the USSR in September, 1972 for 
the setting up o f an Inter-Govorn- 
mental Indo-Soviet Comiuission oa




